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(b) if so, the results t,hereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
and (b). No, Sir. However, the ex-
underground Nagas who are signatories 
to the Shillong Agreement have contac-
ted some others, still in the under-
ground, with a vieVI' to persuading 
them to accept the Shillong Agreement 
Discussions between them are to conti· 
nue. 
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Vulgarisation in Films 

1573. SHRI KACHARULAL HEM-
RAJ JAIN: Will the Minister of 
INFORMATION AND BROADCAST-
ING be pleased to state: 

(a) whether a working group set 
up by the Education Ministry arrived 
at a conclusion that 'something ur-
gent must be done to counteract the 
vulgarisation of Indian culture by the 
feature film industry'; and 

(b) if so, the reaction of Govern-
ment towards that and steps proposed 
to be taken to improve the situation? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHR1 L . K. 
ADV ANI): (a) Yes, Sir. The rel;)ort -. 
of the Working Group on art and cul-
ture for Sixth Five Year Plan, set up 
by the Department of Culture, stated 
inter alia "the consensus of the mem" 
bers was that something urgent was 
needed to be done to counteract the 
vuigarisation of Indian culture bY the 
feature film industry." 

(b) The report is under examination. 
Meanwhile revised film censorship 
guidelines have been issued in January 
1978, where under the Board of Film 
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Cenlfcra onsuros that there are no 
scjapes of vulgarity, or scenes that

o^eria.human sensibilities. The Film 
Finance. Corporation provides loans to 
producers of films of artistic excellence 
and thus promotes the growth of tood 
cinema. . Steps have also been taken 
to increase the funds at the disposal of 
the Film Finance Corporation for this 
purpdse.

Recruitment Rules of JCB Phot© 
Lttbo Prow

1574. SHRI KACHARULAL HEMRAJ 
JAIN: Will the Minister of DEFENCE 
be pleased to stale:

(a) whether it is a fact that the 
recruitment rules of different catego* 
ries of staff of JCB Photo Litho Press 
were sanctioned on the pattern of rec­
ruitment ru ’es of the Government of 
India Press; and

(b) if so, the reasons for carrying 
out only alterations in the recruit­
ment rules in case of Reading staff 
and why the new recruitment rules 
had been framed when the JCB is al­
ready having the recruitment rules of 
Reading staff of her JCB letter Press 
and the duties and responsibilities of 
both the Reading staff being identical 
and same and details thereof?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) Yes
Sir. The recuritraent rules for the 
staff of JCB Photo Litho Press have 
been framed on the pattern of the Rules 
in the Government of India Press with 
minor changes to suit the requirements 
of the JCB.

(b) The extent to which the existing 
ttistrarity' hi the Recuritment Rules of 
fad in g  Branch posts in JCB Photo 
Litho Press and the JCB te tte r  Press 
can be removed without detriment to 
requirements of work, is being examin- 
tfd. ; i i;

Modernisation of India* A tt Farce

1575. SHRI K. RAMAMURTHY :
Will the Minister of DBFENCE be 
pleased to state: ,

(a) whether the Indian Air Force 
is being modernised with technical 
know-how facilities from foreign 
countries; and

(b) if so, the names of the count­
ries and thg terms of such arrange-

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) and <b). 
IAF is being modernised with the HtSp 
of our technical know-how and indi­
genous facilities. The assistance of 
foreign experts and imported techno­
logy is also availed of whenever abso­
lutely necessary.

This process of medernisation and 
replacement covers all major branches 
of Air Force needs, such as, aircraft; 
radar and communications; ground faci­
lities; production; overhaul and main­
tenance; etc.

It will not be in the public interest
to disclose details.

Barljan development Corporations

1576. SHRI K. RAMAMURTHY: 
Wiir the Minister of HOME AFFAIRS 
be pleased to state:

(a) the names of States which have 
set up Harijan Development Corpo­
ration: and

(b) the amount of financial assis­
tance given by the Centre to those 
States which have set up Harijan 
Development Corporations?

THE MINISTER OF STATE . IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
According to the available information 
the following States have set up Sche­
duled Castes Development Corpora-? 
tions: —

(1) Andhra Pradesh
(2) Assam




